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plan at reduced fares is un-attractive and 1s
deemed a failure, because Indians and others
going abroad are permitted to manage all
their expenses within the 100 dollar forcign
cxchange allowance given to them by Govern-
ment ;

(b) if so, whether Air India have approach.
ed Government to saaction more exchange
facilitie to foreign-going tourists from India
to make it attractive to travel by Air India,
failing which the huge seating capacity of
jumbo jets will go unutilised ; and

(c) the action proposed to be taken by
Government in the matter ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) A release of foreign exchange worth 100
US dollars is allowed to persons who have not
been abroad in the last three years and who
travel by Air India, This is not connected
with inclusive fares for groups. Itis, however,
correct that more foreign travel would be
attractive if larger release of foreign exchange
were possible,

(b) No, Sir.
(c) Does not arise.
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Renewal of Vigas of Tourists

1387. SHRI VIKRAM CHAND MAHA-
JAN ; Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether some foreign tourists want to
stay in India for a year ; but their visas arc
not renewed, if so, the reasons thereof ;

(b) the stcps being taken to make the
rencewal of visas less cumbersome ; and

(c) which authorities in India are enuitled
to renew them ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) "
(a) Normally, foreign tourists are allowrd to
stay in India for a period not excecding si*
months. The cases of those who desire to 58y
in India for more than six months are cxamsn
ed on the merits of cach case.

(b) Regulations for the grant of extennon of
stay to tourists are already liberal.

(c) Foreigners registration Offiers have
been empowered to grant extensions fof
period not exceeding six months atay in fadi





